
$~1 to 11 

* IN  THE  HIGH  COURT  OF  DELHI  AT  NEW  DELHI 

+  ITA 121/2009 

 COMMISSIONER OF INCOME TAX DELHI IV     ..... Appellant 

   versus 

 DLF UNIVERSAL LTD.     ..... Respondent 

    

+  ITA 453/2009 

 COMMISSIONER OF INCOME TAX  ..... Appellant 

    versus 

 DLF UNIVERSAL LTD.     ..... Respondent 

    

+  ITA 407/2009 

 COMMISSIONER OF INCOME TAX DELHI IV ..... Appellant

    versus 

 DLF UNIVERSAL LTD.     ..... Respondent 

    

+  ITA 408/2009 

 COMMISSIONER OF INCOME TAX  ..... Appellant 

    versus 

 DLI LTD. (EARLIER DLF UNIVERSAL LTD.) ..... Respondent 

    

+  ITA 440/2009 

 COMMISSIONER OF INCOME TAX DELHI IV ..... Appellant 

    versus 

 DLF UNIVERSAL LTD.     ..... Respondent 

    

+  ITA 815/2009 

 COMMISSIONER OF INCOME TAX  ..... Appellant 

    versus 

 DLF LTD.       ..... Respondent 

    

+  ITA 1330/2009 

 COMMISSIONER OF INCOME TAX DELHI IV ..... Appellant 

    versus 

 DLF LTD. EARLIER DLF UNIVERSAL LTD. ..... Respondent 
 

+  ITA 159/2010 
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 COMMISSIONER OF INCOME TAX DELHI IV ..... Appellant 

    versus 

 DLF UNIVERSAL LTD.     ..... Respondent 

 

+  ITA 176/2010 

 COMMISSIONER OF INCOME TAX  ..... Appellant 

    versus 

 DLF UNIVERSAL LTD.     ..... Respondent 

 

+  ITA 264/2010 

 COMMISSIONER OF INCOME TAX  ..... Appellant 

    versus 

 DLF LTD       ..... Respondent 

 

+  ITA 326/2010 

 COMMISSIONER OF INCOME TAX DELHI IV ..... Appellant 

    versus 

 DLF UNIVERSAL LTD.     ..... Respondent 

Through : Sh. N.P. Sahni and Sh. Nitin Gulati, 

Advocates, for appellants in Item Nos. 1 to 11. 

Ms. Kavita Jha and Sh. Vaibhav Kulkarni, 

Advocates, for respondents in Item Nos. 1 to 11. 
 

 CORAM: 

HON'BLE MR. JUSTICE S. RAVINDRA BHAT 

HON'BLE MS. JUSTICE DEEPA SHARMA 

 

   O R D E R 

%   10.09.2015 

 

 These appeals have been received on transfer. List on 

30.11.2015, for final hearing. 

 

      S. RAVINDRA BHAT, J 

 

 

 

      DEEPA SHARMA, J 

SEPTEMBER 10, 2015 

‘ajk’ 
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